f1 TEM NO. MVt 10B COURT NO. 10 SECTION 11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).3827/2011

(From the judgenent and order dated 16/03/2011 in CRLMB No.
3331/ 2011 of The H CGH COURT OF JUDI CATURE AT ALLAHABAD)

CHARANJEET SI NGH DUTTA Petitioner(s)
VERSUS

STATE OF U. P. Respondent ( s)

(Wth appl n(s) for exenption fromfiling c/c of the inpugned

Judgnent , exenption fromfiling OT)

Date: 06/05/2011 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE DR JUSTI CE B. S. CHAUHAN

For Petitioner(s) M. K T.S. Tulsi, Sr.Adv.
Ms. Gari ma Prashad, Adv.
Ms. Laxmi bai L. Adv.
M. Ajay D., Adv.
M. Neer aj , Adv.
Ms.

Arti Bansal, Adv.
For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Taken on Board.

Exenpti on al | owed.

| ssue notice returnabl e by first Vacation
Court.

Counsel is permitted to serve notice on the
standi ng counsel for the State of U. P.

[ Madhu Bal a] [ Savita Sai nani ]
Sr. PA Court Master



